
 abs  COMMAS  PAS
 ”

 Réport of  the  Comptroller  and  Auditor  General  of  India
 Union  Government -  (15  of  1995 -  (Commercial) -

 Hindustan'Papers  Corpéruition  Limited,  under  article  151

 1)  ०
 the  Constitution
 ड  13.0

 THE  MINISTER  OF  STATEINTHEMI  NISTRY  OF  RURAL
 AREAS  AND  EMPLOYMENT  (DEPARTMENT  OF  RURAL -
 EMPLOYMENT  AND  POVERTY  ALLEVIATION)  AND
 MINISTER  OF  STATE  IN  THE  MINISTRY  OF
 PARLIAMENTARY  AFFAIRS  (SHRI  VILAS  MUTTEMWAR):
 Sir,  |,  on  behalf  of  Dr.  C.Silvera,  beg  to  lay  on  the  Table  a  copy
 of  the  Report  (Hindi  and 1  English  versions) of  the  Comptroller

 “arid  Auditot  Général  of  India’-  Union’  Goveitirhent  (15)  of  1995
 (Commercial) =  HindustarrPaper  Corporation  Limited,

 under
 article

 1644  '८ ०.  “०
 ‘Cénstitation.
 “

 [४८०७१
 ‘in:  Library  See  No.  LT  9095/96.  ]

 12.52. -  ।  ८...

 ot
 ‘ESTIMATES  COMMITTEE

 Pifty-fifth  and  Fifty-Sixth  Reports

 SHRI  SURAJ  MANDAL  (Godda):  Sir,  |  beg to  present  the
 following  Reports  (Hindi  and  English  Versions}!

 ->

 /19  _  Fifty-fifth  Report of  Estimates  Committesienthe  Ministry
 ०  Finance  (Department

 of
 menial

 Affairs  -  Budget

 “Defence.  Estate  Orpanisation  in  the  Civil  Estimates
 under  the  Ministry  of  Defence  and  Minutes  of  the
 sittings  of  the  Committee  relating  thereto.

 is (2):  “नानी  Report  of “रिज़वी65  Committee.  on  action
 "2  ....  tdken  by’  Governiént’  dh!  the  recommentiations

 ibougontamed  न  theirfitty-third  Report{Tenth  Lok  Sabha)
 vom:  the:  Ministry  of  Civil  Aviation  and  Tourism-

 -  Deyalopment of  Tourism  क  -Givil  Aviation.in
 नला and  Hilly  Areas.

 tan.  ्

 12.0  52'/  hrs u  ॥:  -०
 ?
 71 [ि फौडिवी] ८

 COMMITEE  ON  PUBLIC  UNDERTAKINGS

 io  Fiftyefizst  Repo  and  Minutes

 SQN.  LDR.  KAMAL  CHAUDHARY  (Hoshiarpur):  Sir,  |  beg,
 ike  Pr@sentiiba,6  1st  Bepar (Hindband-fnglishivetsions)  of  the
 Committee  on  Public  Undertakings  on  National  Hydroelectric

 “BHALGUNA  ‘.  1917(SAKA)  :09एए छेडे पिला  254.0

 12.53  hrs

 [Translation]

 COMMITTEE  ON  WELFARE  OF  SCHEDULED  CASTES
 AND  SCHEDULED  TRIBES

 Fity-eighth  Repor
 and  Minutes

 SHRI  PARAS  RAM  BHARDWAJ  (Sarangarh):  Sir,  |  beg  to
 present  the  58th-Report  (Hindi  and  English  versions)  of  the
 Committee.  on  Welfare  of  scheduled  Castes  and  Scheduled
 Tribes  on  Ministry  of  Finance  (Banking  Division)  -  Reservation
 for  and  Employment  of  Scheduled  ‘Castes  and  Scheduled
 Tribes  in  Nationat  Bank  for  Agriculture  and  Rural  Development
 including  Minutes  (Hindi  and  Engtish  versioris)  of  the  sitting  of
 the  Committee  relating  thereto. .

 12.53'/,  hrs

 {English}

 __  STANDING  COMMITTEE  ON.LABOUR  AND  WELFARE

 Twenty-first  and  Twenty-secand  Reports  and  Minutes

 द  “SHRIMAT!  CHANDRAPRABHA  URS  (Mysore):  Sir,  |  beg
 topresent  tie  following  Reports  (Hindi  and  English  versions)  of
 the  Standing  Committee  on  Labourand  Weltare  andthe  minutes
 of  the  sittings  of  the  Committee  relating  theretc:-

 [19  Twenty-first  Report ठ  Action  Taken  by  the  Government
 on  the  recommendations/observation.contaiged  क  the
 Seventh  Reports  of  the  Standing  Committee  on  Labour
 and  Welfare  on  ‘Welfare  of  Beedi  Workers’.

 (2)  Twenty-second  Report  ०  Action  Taken  by  the
 Government  an  the  recommendations/observations
 contained  in  the  Twelth  Report  of  the  Standing
 Committee  on  Labour  and  Welfare  on  “The  Ministry  of
 Welfare  Demands  for  Grants,  1995-96".  __

 1254hrs  .  न

 {English}  ..  ी  दि  ी  -  चि

 STANDING  COMMITTEE  ON  RAHWAYS

 ्
 ाक कई11 दिलती ' _ ह अवर

 SHRI,  SOMNATH  CHATTERJEE  (Bolpur):  Sir,  |  beg  to ः
 present  the  Twentieth  Report  (Hindi.  and  English  versions)  of
 Standing  Committee  on  Railways  (1995-  96)  on  Action  Taken  by

 ___Power  Corporation Limited  and  Minutes  of  the  sittings  of  the.  Governmenton  the  recommendations/ebservations  contained
 ~~  टठाारफाफि७6  relating  thereto.  भ  ‘  their  14th  Report  on  -  Demands for  Grants;  F995-96’.


